14935 Written Answers
3. Translation of the following from
Hindi into English:

{a) Translation of all Hindi
correspondence received from
various Sections in the Minis-
try, Minister, Deputy Minister
and Parliamentary Secretary.

s (b) Parliament Proceedings for
the Budget Session.

4. Translation of the following from
English to Hindi:

(A) Summaries of the Annual
Reports of the Departments of
Community Develocpment and
of Co-operation.

(b) Parliament Questions,

(c¢) Translation of replies, if any,
to the Hindi letters received
“in the Ministry,

3. (a) Diarising of letters received
from various sections in Hindi.

~ (b) Hindi Typing work.
of English Transla-

(¢) Typing
tion.]

514 [Transferred to the 6th Septem-
ber, 1960.]

LocATION OF TELEPRINTER FACTORY

515. Surt MAHESWAR NAIK: Will
the Minister of TransPorT AND Com-
MUNICATIONS be pleased to state:

(a) whether any decision has been
taken by Government as to the loca-
tion of the teleprinter factory propos-
ed to be set up in India in collabora-
#on with an Italian firm; and

(b) it so, what are the places that
have been examined for the purpose?

Tee MINISTER or TRANSPORT
axp COMMUNICATIONS (Dwr. P.
SuBBARAYAN): (a) and (b) No deci-
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sion has been taken yet. The matter
is still under examination,

DISTRIBUTION OF IRRIGATION WATER AND
Power rroM CHAMBAL PROJECT

516, Sart NIRANJAN SINGH: Wil
the Minister of IRRIGATION AND Powrm
be pleased to state:

(a) whether the Chambal Contro}
Board has finally decided upon the
distribution between Madhya Pradesh
and Rajasthan of the irrigation water
and power to be made available from
the Chambal Project; and

(b) if so, what is the basis of this
distribution? )

Tae DEPUTY MINISTER or IRRI-
GATION anp POWER (Smr1 J. 8. L.
Hatui): (a) and (b) The Government
of Madhya Pradesh and Rajasthaw
have agreed to share equally the
benefits of irrigation water and powet
to be made available from the Cham-
bal Project.

OFF~TARE OF SUGAR QUOTA IN BIHAR
AND UTTAR PRADESH

517. Sart DAHYABHAI V. PATEL:
Will the Minister of Foop AND AcRrI-
CULTURE be pleased to state:

(a) whether it is a fact that the oft-

. take of the sugar quota in the States

of Bihar and Uttar Pradesh is very

much less than what is fixed;

(b) it so, why the quota has been
fixed at such a large quantity; and

(c) whether it is a fact that Gov-
ernment are planning to export large

| quantitieg of sugar?

Tue DEPUTY MINISTER or AGRI-
CULTURE (SHrT M. V. KRISHNAPPA):
{c) No, Sir. As will be seen from the
following figures, the Bihar State
has been lifting practically the
entire quota fixed for it and the Uttar
Pradesh also has been lifting a sub-
stantial part of its quota.



